
NATIONAT COMPANY tAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

COMM:

PRESENT: SH.R.VARDHARAIAN
HON'BLE MEMBER (J)

(n.VaiaOtrarajan)

Member (Tudicial)

c. P. NO.60(ND)16
CA. NO,

SH. M.K. HAN'UM
HON'BLE MEMBER (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY tAW TRIBUNAL ON 15.09.2016

NAME OF THE COMPANY: M/s. Vandana Goswami V/s. M/s. Sneh Bihari State tut. Ltd.

SECTION OF THE COMPANIES ACT: 3971398

S.NO NAME DESIGNATION REPRESENTATION SIGNATURE

l. ,l4L vJfts&il"G$ fio,g^'W'
?-' lM' S,r.fuwr,W.
3. rk''io*uuilehh,N^r.

4. ur rykl^stil^rfdil'

ORDER

Learned counsel for the respondent is present. None for the petitioners. List on L9.09.2016 for

argumenrs.
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(vtat6rll xridh-an Hani ura)

Member (Judicial)


